Government of Jk "
Of Jammu and K i
General Administration Depaaltsnﬁ?r:'t-

Civil Secretariat, Jammu
NOTIFICATION

Jammu, the 25" of April, 2018

SRO \9 3 = :
section 124 of the C ! exercise of the powers conferred by provi
onstitution of Jammu and Kashmir, the Guverﬁgr?
i :

pleased to introduce the following scheme |
me pect
the Jammu and Kashmir Administrative Seri:;c:i pihe e of

short title and commencement:; (1) This scheme may be called the

Non-Functional (Monetary) Scheme (NFS) f
or th
Jammu and Kashmir Administrative SeEvice.) EATuebets. o, the

(2) The scheme shall be implemented as under:

(1)

(ii)

(iif)

A Junior Scale KAS/feeding service officer in the
pay band of Rs. 9300-34800 with Grade Pay of
Rs. 4800 (substantive capacity) with 10 years of
service in the Junior Scale of KAS/departmental
feeding service will be eligible for placement in
the Senior Scale (non-functional) of Rs.15600-
39100 with grade pay of Rs.6600/- after
assessment by the Selection Committee* subject
to the condition that he has undergone tne
rotational postings as per the extant policy of

GAD.

A Time Scale KAS officer with 4 years service In
the Time Scale will be eligible for placement I
the Selection Grade (non-funcbonall of Rs.15600-
39100 with grade pay of f_ts.?ﬁl}ﬂ after
assessment by the Selection Committee.

A Time Scale KAS officer with 08 years of service

in Time Scale may be consi
Special gcale {RS.



(vi)

(vii)

(viii)

(ix)

(x)

The Selection

. CO mjtt
relating tq NFS in the : will cofnsmfer the ca
week of Y of a January ang 1=

: n
;::;pietmg th?h requisite length of S:i'al ‘
y ary to 30 June Will be entitled toce

P-gradation it effect from = Jul

S]dmissibfe to any officer who gets Promotion tg

'€S€ scales on 3 "egular basis pefgre acquiring
eligibility for placement in any of these non-
functional scales.

Regular service for PUTPOse of the NFS will
cOmmence from the date of first appointment to
the Time Scale of KAS either at Junior
Scale/feeding service or Time Scale or Selection
Grade level of KAS as the case may be.

Past service rendered by an officer in a state
government/autonomous body/PSU or statutory
body will not be counted towards regular service.

Regular service shall include all periods spent on
deputation/foreign service, study leave and all
kinds of leave sanctioned by the competent

authority.

If financial up-gradation under the above scheme
is deferred in respect of an officer a_nd not
allowed after the requisite length ‘of sen:nce due
to the reason of having been adjudlcated unfit’ or
due to departmental proceedings etc. by the

‘ ' Id have

on Committee, this wou \
csc?rlrﬂuenﬁal effect on the subsequent financial
up-agradation which would also get deferred to the

eﬁtgnt of delay in grant of the previous financial
up-gradation.



(xi)

(xii)

(xii)

(xiv)

On grant of fingne
Nancial yp.-
Sche P-gradation, |
Class;ge, there shaif pe ng change in da nder the
Cation or status, Signation,

The bench mark for the f

4 Inanc y ;
wauld be “Very Goog and abuve",la[ P

Financial Up-gradation under the scheme shall be
PUrely personal to the officer and shall have n

relevance to his seniority position. As Stich thero
shall bg no additional financial up—gradati,on fu?
the senior officer on the ground that the junior

officer in the grade has got higher pa
rade
under the scheme and vice-versa, b &

In case, the regular promotion was offered to an
officer but he refused before becoming entitled to
a financial up-gradation, no financial up-gradation
shall be allowed. In the event, the financial up-
gradation has been allowed, and, thereafter, the
officet concerned refuses the promotion, it shall
nat be a ground to withdraw the financial up-
gradation. Howaever, he shall not be eligible to be
considered for further financial up-gradation till he
agrees to be considered for promotion again and
the next financial up-gradation shail aiso be
deferred to the extent of period of debarment due

to the refusal.

(xv) Officers on deputation need not revert to the

(xvi) In

(xvii)

arent cadre for availing the benefit of financial
lLT]:J-gr.en:Latia::pn under the proposed scheme. They
may exercise a fresh option to draw the pa;,; e;g
the pay band and the grade pay of the gos:; helg
by them or the pay plus grade pay admns;i 4
them under the scheme, whichever is beneficia .d
ho have already
respect of the KAS c:-fﬁciors tr:e ML e

been appointedfpromotederade e

or to the Selection r
Eggn released grade of the Time Scale of KAS 0

igibility for fuﬂhgr

| rade of KAS, eligibi l

Sieleczoenntin the next non-functional gorzdihﬂ

i ac; termined with reference tO dats il
ft?ey ehax.ue been appuinted[promute

Seale of KAS Of Selection Grade

case may be.
| scheme would be @

-functiona  dressing the

id non
The aforesaid g

transitory measur



sFagnation of the KAS Off
View of the Pending s
service. As such, the no
be effective upto 2023
seniority dispute of
earlier upon which th
may review desirabil
scheme or otherwise.

CErs at various levels in
€niority  dispute |n the
n-functional scheme shall
or till the resolution of the
KAS officers whichever s
€ Establishment Committee
ity of continuation of the

By order of the Government of Jammu and Kashmir,

(Khurshid”Ahmed)

Commissioner/ Secretary to the Government.

No: GAD(Ser)Genl/03/2018 Dated:25.04.2018
Copy to.
All Financial Commissioners. |
Principal Resident Commissioner, J&K Government, New Delhi.
Director General of Police, J&K.
Principal Secretary to the Governor.
All Principal Secretaries to the Government.
Chief Electoral Officer, J&lfj‘h‘ =S
Principal Secretary to the Chier Minister.
All Col:r!nmissioners/Secretaries to I’che Government.
Chairperson, J&K Special Tribunal. 1
10. Divisional Commissioner, ngmu/l(ash;nnr.
11. Secretary, J&K Public Service Commm__loer::.t o
12. All Heads of Departments/Managing Dir :
13. Director Estates, .:I&K.
14, Director Informat!or}, J&K.
15. All Deputy CommissiOners. <
lg. Directgrtgrchives, Archaeology afl‘;: TC“DSL?:;]'.
17. Secretary, J&K Legislative Assem B‘L 2
18: Secretary, J&K Services §elm=;4¢lt}:ter
19. OSD with the Deputy t‘él'rl:f; i I'I:t.”PIES'S, inogar Jomt.
%? E?”e{a'sﬂifeatgﬁgﬁgva|| Cabinet Ministers/Ministers O
. Private

. Chief Secretary- he Government;
el Sgecreeirr};tfothgommissianerlSecretaw to the
23. Private Secr

: ment.
General Administration Depart

24. Incharge website, GAD.

25. Government Order file/Stock file.
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